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(viij) addition of new capacity,
about 14000 MW thermal and
about 5,000 MW hydro in the
next 5 years.

(ix) introduction of preventive
maintenance management.

Irrigation Projecis in Bihar

*132,. SHRI K. M., MADHUKAR:
Will the Minister of IRRIGATION be
pleased to state:

(a) is it a fact that some irrigation
projects in Bihar, such ag Gandak
project, have not fulfilled the desired
objective due to lack of proper orga-
nisation and cadre building;

(b) if go, the details thereof; and

(c) the steps Government are going
to take in thig regard?

THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDAY); (a) The
State Government have intimated that
lack of proper organisation and cadre
building are not the main reasons for
not achieving the desired objective in
respect of irrigation projects, such as
Gandak.

(b) and (c). Do not arise.

Mulia Periyar Dam, Tami] Nadu

*135. SHRI NEELALOHITHA-
DASAN. Will the Minister of IRRI-
GATION be pleased to state:

(a) what action has been taken by
the Government of India on the
various repregentations regarding the
safety of the Mulla Periyar Dam;

(b) whether the Chief Minister of
Tamil Nadu has given any assurance
to the Central Government as regard
the Mulla Periyar Dam;

(e) if so, what was that assurance:

(d) whether the Government of
Tamil Nadu hag done anything on the
basis of that assurance; and

(e) if so, give details?
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THE MINISTER OF IRRIGATION
(SHR] KEDAR PANDAY): (a) The
dam has been inspected by various
specialist officers of the Central Water
Commission including itg Chairman to
assess its safety. The Chairman, Cen-
tral Water Commission had detailed
discussions with the officers of Kerala
ag well as the Tamil Nadu in Novem-
ber 1979 at Trivandrum on the mea-
sures to be taken to improve the
safety of the dam and to avoid any
danger to the dam pending such im-
provements. Emergency measures,
medium-term measures as well as long
term measures have been drawn up
after detailed discussions. The Gov-
ernment of Tamil Nadu have taken in
hand the emergency measures as de-
cided and have also initiated action on
the medium term and long term
measures.

(b) No, Sir,
(c) Doeg not arise.

(d) and (e). Government of Tamil
Nadu have lowered the water level in
the reservoir to RL.4-136 as decided in
the meeting with Chairman, Central
Water Commission in November, 1979.
Estimate and tender for strengthening
the dam by RCC capping have been
approved by the State Government
and arrangements to commence work
are under way,

Ex-refinery prices of Pedroleum
Products

*136. SHRI P, J. KURIEN: Wwill
the Minister of PETROLEUM AND
CHEMICALS be pleased to, state:

(a) when were the ex-refinery
prices of petroleum products fixed
last and what was the price of a bar-
rel of imported crude at that time;

(b) whether the ex-refinery prices
of petroleum products have been re-
vised gccording to increase in the
price of imported crude; if so, whe
details thereof;





